
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 	HYDERABAD BENCH 

AT HYDERABAD 

OA.439/93 	 date of decision : 9-6-1993 

Between 

Be Jagannadham, and 
Be liars Prasada Rao Naidu 	 : Applicants 

and 

Additional Director General 
Armed Postal Services 
AaW"uUzntTluCjob 	

S 

Branch Recruiting Officer 
Brmch Recruiting Office 
No.6-20-15, East Point Colony,' 
Visakhapatnam 23, AP 

The Superintendent of Post Offices 
Parvatipuram Division 
Parvatipuram 532 502 
tlijayanagaram Dist. 

Post Master General 
Viaakhapatnam 	 Respondents 

Counsel for the Applicants 	 : K.K. Chakravarthy 
Advocate 

Counsel for the respondents 	 N.R. Oevaraj, Standing 
Counsel for Central Govt. 

C 0 RAM 

HON. fIR. JUSTICE V. NEELADRI RAO, VICE CHAIRMAN 

HON. MR . P.T. THIRUVENGADAM, MEMBER (ADNN.) 

2ement 	 : 

(As per Hon. Mr. P.T. Thiruvengadam, Member (Administration) 

Hoard Sri K.K. Chakravarthy, learned counsel for the appli-

cants and Sri N.R. Devaraj, learned Standing Counsel for the 

respondents. 

2. 	The applicantsMr. B. Jagannadham and Mr. Be Vara Prasada Rao, 

Naidu have prayed that the third respondent may be directed to 

send the petitioners for re-medical examination before the 

% -a 



BAD, \Iisakhapatnam, second respondent to conduct test and 

take further action,(the first respondent to allow the 

petitioners on deputation and to declare that tho 

uiiuent in writing for clarification to the 

fourth respondent as unnecessary and contrary to the rules. 

2. 	The points raised have been squarely covered in the 

order passed in the oA.183/93 dated 17-3-1993. Accordingly 

this OA is ordered as prayed for. No costs, 

(P.1. Thiruvengadam) 	 (V. Neeladri Rao) 
Plember(Adnin.) 	 Vice-Chairman 

Dictated in the 0 pen Cnurf 

To sk 

The Additional Director General, 
Armed Postal Services, Army Headquarters, New Delhj...66. 

The Branch Recruiting Officer, 
Branch Recruiting Office, No.6-20-15, East Point Colony, 

Visalchapatnarn-23. A.P. 
The Superintendent of Post Offices, 

Parvatipuram Division, Parvatipurarn -532 502,Viflanagaram Exist. 

The Pcct Master General Visakhapatnam. 

One copy to Mr.K.KXhakravarthy, Advocate, 2-104,Marutinagar,1-iyd. 

B. One copy to Mr.N.P.Levraj, Sr.CGSC.CAT.Hyd. 

One copy to Library, CAT.Hyd. 

One spare copy. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH AT HYDERABAD. 

4 	 THE HON'B1E MR.JUSTICE V.NEELADJZI RAO 
VICE CHAIRMAN 

AND 

THE HON'BLE 
MEMBER(AmN) 

ANt 

THE HON'BLE MEtT.CHANDRASEKHAR  
RE1DY MLMEER(JUDL) 

IDATED: 	
-1993 

oaF/JULCME 

& 

R.P./ C.P/M.A.NO. 

in 

0.A.No. 

T.A.NO. 	 (W.P.No 

1jdmi\ted and Interim directions 

tssu*i.  
Allowed. 

4spped of with directions 
Disrft4ssed as wjthdflwn. -. 
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